
51 Written Answers [RAJYA SABHA]                     to Questions 52 

the State during 1993-94 and 1994-95 upto 
November 30,1994; and 

(b) the amount sanctioned and released so far 
for each of these schemes? 

THE MINISTER OF CIVIL AVIATION AND 
TOURISM (SHRI GHULAM NABI AZAD): (a) 
and (b) The information is given below: 

(Rs. in lakhs) 
S.N
o 

Scheme by State Govt. Amount 
sanctioned 

Amount 
released

 1993-94  
1. Pearls and Bangles festival 2.70 1.35
2. Wayside amenities at Mallepalli in Nalgonda Distt. 7.95 4.00
3. Tourist Complex at Mantjralayam in Kurnool Distt. 24.66 12.00
4. Construction of Restaurant at Colkonda Fort. 7.41 4.00
5. Construction of Public conveniences at Golkonda Fort. 2.47 1.30
6. Tourist lodge at Hemavati in Ananthapur 14.80 7.50
7. Tourist Complex at Nacharam in Medak Distt. 9.88 5.00
8. Construction of Public cqnveniences at Nagarjunasagar 4.94 2.50
9. Tourist lodge at Amravati in Guntur Distt. 14.80 7.50
10. Construction of Restaurant at Bora Caves 4.94 2.50
11. Construction of Restaurant and toilet block at Buddhar 

Park H ssainsagar
.                            

19 73
0.50

12. Deccan Festival  
13. Purchase of water supply equipment, Rajamundry   
14. Water sports equipment, Kathem Lake.  
15. Arrangement of shipway at Nagarjunasagar These    proposals
16. Para Sail at Hyderabad are under consid- 
17. Boat for Nagarjunasagar eration.  
18. Illumination of Rani Mahal at Golkonda.  
19. Sound and Light Show at thousand pillar temple Warangal.   

1. Launchar at Nagarjunasagar at Vijaypuri South  
2. Son-Et-Lumiere Show at Nagarjuna Konda These proposa
3. Summer Festival are under consid-
4. Lumbini Festival eration.  
5. Deccan Festival   

Flights by Airbus of Indian Airlines 

2133. PROF. VIJAY KUMAR 
MALHOTRA: SHRI KRISHNA 
KUMAR BIRLA: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether the International Airlines 
Passengers Association (IAPA) has stated that 
flights by the Airbus of Indian Airlines is most 
dangerous 

 
(b) if so, the reaction of Government thereto; 

and 
(c) the steps taken by Government to safe-

guard the safety of the air travelling passengers by 
these flights and to obliterate the impression so 
gathered? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI GHULAM NABI 
AZAD): (a) Yes. Sir. 

(b) The views of International Airlines 
Passengers Association are incorrect if not 
downright mischievous. 

Schemes of Tourism in Andhra Pradesh  
2132.   SHRI G. PRATHAPA REDDY: 

SHIR T.VENKATRAM REDDY:  
Will the Minister of CIVIL AVIATION 

AND TOURISM be pleased to state: 
(a) what are the names of the schemes sent by 

the Government of Andhra Pradesh to the Union 
Government for promotion of tourism in
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(c) the aircraft of Indian Airlines meet all the 
airworthiness standards as laid down by DGCA 
and the countries of manufacture of the aircraft. 
Also, efforts are constantly made to upgrade the 
level of air safety, in the operation of all types of 
aircraft by upgrading the facilities at the airports, 
monitoring of flight recorders safety audit of 
airlines, adherence to laid down procedures and 
weather minima, dissemination of safety 
information, carrying out periodic inspection of 
aerodromes, conducting safety seminars etc. 

 

 

Development of Tourism Under 
National Action Plan 

2136. CHAUDHARY HARMOHAN 
SINGH:                                             
SHRI AAS MOHAMMAD: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether more than one place have been 
earmarked in some States for development of 
tourism under the National Action Plan; 

(b) if so, the details thereof; 

(c) whether some States have been left out in 
the Action Plan; and 

(d) if so, the criteria for selection of places 
under the Plan? 

THE MINISTER OF, CIVIL AVIATION 
AND TOURISM (SHRI GHULAM NABI 
AZAD): (a) to (d) The National Action Plan for 
Tourism stipulates a set of targets and 
strategies for the development of tourism in 
the country. It is, therefore, not confined to 
any particular place or State but covers all the 
tourist centres in the country. However, one of 
the strategies listed in the action plan relates to 
the development of certain selected circuit and 
destinations for integrated growth. A list of such 
centres to be taken up in the first instance has also 
been given in the action plan. These circuits and 
destinations, have been identified on the basis of 
their potential, diversification needs and natural 
and cultural appeal. The list is annexed as a 
statement. 


